Annexure-7

Name of the corporate debtor: Concast Steel & Power Limited Date of commencement of liquidation: 26.09.2018; List of stakeholders as on: 31.12.2019
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1|Ram Prakash & Sons Others NA NA 14,230,366 14,230,366 [Others NA NA NA 0.01 [NA NA 0[NA NA
2|Grant Thornton Advisory Private Limited Others NA NA 2,702,473 2,702,473 g}":tess NA NA NA 0.00 |NA NA 0[NA NA
3| GT Restructuring Services LLP Others NA NA 29,689,732 29,689,732 ETO";CSS NA NA NA 0.03 [NA NA 0|NA NA




